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s TREgT S TSHR JATIH

e fawett, 8 sy, 2025

AT, 4594(3).—Fe=T TLHIT, T TAAN AT=aH 1956 (1956 FT 48) (Rrer =o# =oeh
TET Sh ATATAAH Fgl TAT &) il 1T 3F T IT-8TT (1) BT T&T ATRAT HT TINT Fd g, T THTETH
B A F T F AvEE ST % ogaars Rt # NH419 F R 47.600 (TEfET wiE) °
.71.62.949 (TTETR) TF & I-@ & FHIT (FTSTHL/TE 9Mee? Algd 4-9/4-AF FT TAMET A119),
LA, T ST TATAT o6 AT TATS o (o107 ag G Tutera g e dfera auie = Iqg=1 § =ar
AT g, UHT S T SS9 LA 3 SO AT il FTI0IT FAT 2 |

F1$ ot =afvF, ST 3 Gy & Raag &, 30 afafm & g 37 1 s7-amr (1) F o= @i
TSI o TorT UHT qIH o ITANT 92 TSI § TH ATSEEAT & TR il A & S & & Sae st
AT T T TR |

UHT T AT T T, ot Rt dvs uaivue sireay &1 forfad &9 # seqa it
STOAY 3T 39 39 T Fferawfaa o SToar T 7erq wrferrmr, smafshdat &1 Aend &9 § 97 ey
fafers T9aw T g9 ST FT SFE9Y T oY UHT A=At & gAars & TETq a°7 UHT 7 =T T &
T, TfE FTE BT, OF qeaw TeTy Araeds G0y, A9l g0 AT a6 AIdi ol STqard FT TR AT

SFATATT HT T |

6763 GI/2025 (1)
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I AT T AT 3T T IT-ATT (2) F el qeqq Irrerhrr ger f&Far wr #ws ot swaer

faw g |

TH ATEGAAT & AT A ATAT qH 6 L@ T T A TAT TIHRT 6 I HAAT |
IqASH B 3T IAHT Baag ARRAT g fArervr o ST ahar 2 |

AL

HATEE T15F & gaTg forer & NH419 & .17, 47.600 & f.11.62.949 = forw sroi= & ST aTeft
HLAAT Ted AT §LaAT Aigd H HT drerT @

ST T ATH; ATLES

IEEEIGIGHCECIE

EAT Y A €T JRAFTFR ||gR AT IFR || T F7 ST IR ERT
Hear (e TTS) ()
1 2 3 4 5 6

AT T AT MATIR

T T ATH: GEAT

1 2656 BEil %ﬁi—q— 0.0081 (U= ) 0.003278
2 3167 EEL ST -1 0.0549 ( THT ) 0.0222177
3 3168 BEil S -1 0.0181 (=X ) 0.007325
4 3170 BEL FATeAT 0.0174 ( THT ) 0.0070417
5 3179 EL ERLEl 0.0102 ( THT ) 0.0041279
6 3180 REL ERLEl 0.0335 ( THT ) 0.0135573
7 3185 BEil EIES 0.0070001 ( T ) 0.0028329
8 3186 BEil FeATAT 0.0073 (U= ) 0.0029543
9 3187 EL ERLEl 0.0205 ( THT ) 0.0082962
10 3189 REL ERLEl 0.0222 ( THT ) 0.0089842
11 3195 IGELl FATAT 0.0191 (T=Y) 0.0077297
12 3196 BEil FeATAT 0.0252 (T ) 0.0101983
13 3197 BEil iézq;ﬁ_d 0.0191 (THT ) 0.0077297
14 3257 BEL FATAT 0.0393 (T=Y) 0.0159045
15 3258 [GEll S -1 0.0541 (T=T) 0.021894
16 3259 BEL ERLEl 0.033 (THX) 0.0133549
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17 3260 BEQ T -1 0.0185 (737 ) 0.0074868
18 3261 fAsft TR 0.0501 ( T ) 0.0202752
Total 0.1851883

[®T. &. RW/Ranchi/LA/km.50.8 to km.65.326/NH-419/JHR/2021-22/3A]
g fiET, Ages

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 8th October, 2025

S.0. 4594(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building (widening/four lane with paved shoulder/four laning etc.), maintenance, management and operation of NH
419 in the stretch of land from Km. 47.600 (Pokharia more) to Km. 62.949 (Govindpur) in the district of DHANBAD
in the state of JHARKHAND, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, District Land Acquisition Officer in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH419 in the stretch of land from
Km. 47.600 to Km. 62.949 in the district of DHANBAD in the state of JHARKHAND

[State: JTHARKHAND ||District: DHANBAD |
SI. No. Survey/Plot Number Type of Land Nature of Land Area Area
(in Local Unit) (in Hectares)

Lt | 2 | 3 | 4 | 5 | 6 |
|Taluk: Govindpur |
|Village: Kharni |
1 2656 Private gﬁ?f:;;‘g 0.0081 (Acre ) 0.003278
[2 [3167 |[Private |[Don -1 | 0.0549 (Acre )|| 0.0222177|
13 [3168 |[Private |[Don -1 | 0.0181 (Acre )|| 0.007325|
l4 |[3170 |[Private |[Kanali I 0.0174 (Acre )|| 0.0070417|
5 |[3179 |[Private |[Kanali I 0.0102 (Acre )|| 0.0041279)|
l6 |[3180 |[Private |[Kanali I 0.0335 (Acre )|| 0.0135573)
7 3185 |[Private |[Baid | 0.0070001 (Acre )|| 0.0028329)
8 |[3186 |[Private |[Kanali | 0.0073 (Acre )|| 0.0029543]

l9 |[3187 |[Private |[Kanali | 0.0205 (Acre )|| 0.0082962]
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[10 3189 |[Private |[Kanali | 0.0222 (Acre )|| 0.0089842]
[11 |[3195 |[Private |[Kanali | 0.0191 (Acre )|| 0.0077297|
[12 13196 ||Private ||Kanali I 0.0252 (Acre )|| 0.0101983)
13 3197 Private gﬁ?fi:g 0.0191 (Acre ) 0.0077297
[14 |[3257 |[Private |[Kanali I 0.0393 (Acre )|| 0.0159045]
[15 |[3258 |[Private |[Don -1 I 0.0541 (Acre )|| 0.021894|
[16 |[3259 |[Private |[Kanali I 0.033 (Acre )|| 0.0133549)|
[17 |[3260 |[Private |[Don -1 | 0.0185 (Acre )|| 0.0074868)
18 |[3261 |[Private |[Bahal | 0.0501 (Acre )|| 0.0202752
| Totall| 0.1851883)|

. [F. No. RW/Ranchi/LA/km.50.8 to km.65.326/NH-419/JHR/2021-22/3A]
SHAIKH AMINKHAN, Director
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